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bad al •• repraooted ,to (j overomeDt that 
tbe operation of tbe atatutory orden for 
,uPP" of wbile priDtiDI paper bad advor· 
tel, affected tbe financial health of ~he 
Industry. TakotDI into account tbe ddB. 
cultiOl faced iD tbe effective implementa­
tiOD of tbe scbeme a od rcco,Disinl lbe 
oeed to maintaio adequate suppUel to the 
oducatiooaJ .ector, Government have 
decided to introduc. an allernatiue scheme 
lor tbll purpose. Tbe Paper (Resulalion of 
Production) Order. 1978, and the Paper 
(CoDtrol) Order, 1979, blve tber.rore 
*0 ropealcd with effect rrom 220d 
January. 1987. 

(t) aDd (d) As a Oleasure towards 
optimum utilisation of manuf.cturl GS 
facilities aDd witb a view to cueour_ainl 
• larler volume ot production, Govern· 
meot bad decided in February, 1985. to 
ai". full ftoxibihty to tbe paper and paper­
board manufacturers to.. take up production 
of aD y variety of paper aDd paper ,rade 
pulp including paper board/straw boaJd. 
witb,' 0 tbeir overall licensed capacity in 
line. with the mark~t demand. This 
flex bilhy il Intended to facilitate fuller 
util'aatioD of installed capacity resulting 
in hiaher volume of production at reduced 
cost.. Hav;pl regard to rhi. position, 
.ad tbe capacity already installed and 
under implementation by the Industry. no 
dUficu Ity is anticipated in ensurioa tbe 
lupply or white pnoting paper to the 
educatl0nal sector. 

Fore". eoll.bor •• ion for maDufaclure 
of aport. .ho" 

2064. SHRI DINESH SINGH 

SHRI JAIDEEP SINGI-l : 

Will tbe Minjaler of INDUSTRY be 
ple •• ed to .tate : 

(a) tbe details of the foro;aD collabora­
liOb approved by Government fo manu­
tacture special sports .hoes in India; 

(b) wbetber Government' are COD sider­
in, to reduce tbe export obllaation in­
Corporated in tbe foreilo collaboration 
lareemlbt approved by Gover~m'9t, 
aad ' . . 

(c) If 10, tbe realOD. tbereof ? 

THE MINISTER OF STATE IN THE 
DEPAR.TMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRI M. ARUNA­
CHALAM) : (a) The Government bav. 
.ranted ForeigD Collaboration approvals 
for sports footv.·ear to two companies VIZ. 
MIS. Burroulb Welcome Ltd' wltb 50<yo 
exporl obli.atJon and MIS. Hata IndIa 
L.mited with 7' 'Yo export obJiaatioo. Mil. 
Burrouab Welcome Ltd. have, howev.r, 
dropped the. projtct. The Governmeot 
do oot as a matter of policy disclose 
financial delai I. fe.ardin, the terOlI aDd 
conditions ot forcian coliaboratson in 
pubJic interest. 

(b) and (c) A representation for reduc. 
lion in Export Obligation has been recei· 
ved from MIs. Bat. India L:mitcd and 
the same will be examined on merits. 

Posta. (a dUties In N oida 

2065. SHRI ARIF MOHAMMAD 
KHAN: Will the Minister of COM. 
MUNIC.ATIONS be pleased to state: 

(a) whether postal facilities are inade­
quate in Noida; and 

(b) if so, the action proposed to in. 
briog about improvement in the faci'ities? 

THE MINISTER OF STATE IN THE 
MINJS1RY OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN DEY) : (a) 
No, Sir. 

(b) 0001 not arise. 

Selda, up or las-bal ed petrochemical 
complex in Gajarat 

2066, SHRI .. RANJIT SINGH 
OAEKWAD: WjJl the Minister of 
INDUSTRY be pJeased to state: 

(l) whether Oujarat Governmeftt had 
.,bmhtod a revised appJioation in O~tobot 




